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Reservation of Jobs for Handicarped

1144. DR. VASANT KUMAR PAN-
DIT: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND CUL-
TURE be pleused to statc:

(a) the present quola reserved for
jobs for handicapncd people in various
Union/Siate, nuilic reclor and private
sector undertakings;

(b) the ecriteria for making the
above reservations between (i) Physi-
cally handicaped, (ii) Blind, (ii)
Deaf, (iv) Mule and (v) other cate-
gories of handicapped;

(c) whether several complaints have
been received that implementation of
Government policy is not being
followed strictly in various units in
Particular in Government at State
and Union, Public Sector and Under-
taking; and

(d) whether Government are going

to increase the quota for reservation
of the blind and physically handicap-
Ped from 8 per cent to 7.5 per cent?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The existing orders of the
Central Government provide for 3 per
cent reservation in groups ‘C’ and ‘D’
posts in the Central Government and
in comparable posts in Centrally cont-
rolled public sector undertakings.

(b) 1 per cent vacancies each have
been reserved for the blind, for the
deaf (which includes the deaf and
dumb) and the orthopaedically handi-
capped. They constitute roughly $

per cent of the population.

(c) Yes, Sir, The Government is
trying to collect information regard-
ing the actual implementation of the
reservation orders.

(d) No Sir.
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Lift Irrigation Potential in Country

1146. DR, SAROJINI MAHISHI:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
siate:

(a) the Lift Irrigation Potential in
the country, State-wise, and how much
of the potential is actually utilised in
different States; and

‘(by impact of power cut in the year
1976-7t and 1977-78?
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THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) Statewise
figures of estimateq ultimate potential
of lift irrigation from ground water
and potential actually created are
given in Statement-1. Statewise figures
of estimated ultimate potential from
surface water schemes (including flow
and lift schemes) in major, medium
and minor irrigation sector and poten-
tial actually created are given in State-
ment-II. Separate figures of flow and
lift irrigation schemes under surface
water irrigation are not available.

(b) Power cuts/restrictions for agri-
culture/drrigation were in force in the
States of Madhya Pradesh, Maharashtra
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and West Bengal during 1976-77. Dur-
ing 1977-78 power cuts/ restrictions on
rural feeders were imposed in the
States of Harayana (May 1977 to
December 1977), Punjab (May 177 to
November 1977), Uttar Pradesh (Ap-
ril 77 to June 1977 and December 77
to March 1978), J&K. (January 1973 to
March 1978), Rajasthan (June 77, July
1977 and September 1977), Madhya
Pradesh (April 77 to March, 1978),
West Bengal (April 77 to March 1978)
and Maharashtra (April 1977). Such
power cuts can contribute to lower
utilisation of the available irrigation
potential. Quantitative assessment of
the under-utilisation of lift irrigation
schemes solely due to power cuts is
not possible.

Statement I

Groune: water (Lifl)

(in  thoasand hectares)

S. No. Name of the State Ultimate Potential

potencial / creat=d till

the end of

March,

- - Lot

2 3 4

1. Andhra Pradesh . . . . 2200 950

2. Assam . . 700 30

3. Bihar . 4000 1200

4. Gujarat 1500 1260

5. Haryana . . . 1400 1150

6. Himachal Pradesh . . 50 63

7 Jammu & Kashmir. . 150 4

8. Karnataka . 1200 3875

9. Kerala . . . . . . 300 10

10. Madhya Pradesh . 3000 goo

11. Mabharashtra. . . . 2000 978

12. Manipur . . . NE NE

15. Meghalaya . . . . NE NE

14. Nagaland . . . . . . . . . NE NE
. Orisia . . . . . . . 1500




209 Writtéh Answers AGRAHAYANA 6, 1900 (SAKA) Writtén Answers 210

1 2 3 4
16. Punjab . . . . . . . 3300 2790
17. Rajasthan . . . 2000 1450
18. Sikkim . . . NE .
19. TamilNadu . . . 1500 1030
20, Tripura . . . 15 6
21. Uttar Pradesh . . 12000 7000
22. West Bengal . . . . . 2500 400

ToTAL StatEs. . . . 39315 19756 .5
UNION TERRITORIES . . 120 43 -0
ALL INDIA . . . . 39435 19799° 5
or say : . . . 40000 ®gBoo°0

N. E. : Not estimated.
Nore : Figares given in this statement have been extimated on the basis of available information

and are provisional. These indicate the net irrigation potential created after allowing
for slippage on account of depreciation due to ground water structures going out of use.

Statement—II
Surface water (Flow & Lift)

(in  thousand  hectares)

Major & Medium Irri-  Minor Irrigation®

gation
S. No. Name of State :

Ultimate Potentia! Ultimate  Potential

potential created up potential  created
to the end upto the

of March, end of

1978 March,

1978

1 2 3 4 5 6
1. Andhra Pradesh . . . . 6480 2803 2000 790 -
‘2, Assam . . . . . . 970 76 1000 320
‘g. Bihar- . . . . . . 9229 230t 1goo 900
4. Gujarat . . . . . 2150 958 250 8o
5. Haryana . . . . . 2440 1708 50 12
6. Himachal Pradesh . . . . . N.A. - 250 8.5

%. Jammu & Kashmir . . . . 150 99 400 806
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1 2 3 4 5 6

8. Kamataka . . 2000 1004 goo £EO

9. Kerala . . . 1000 453 800 275
10. Madhya Pradesh s . . . 3650 1303 12¢0 450
11. Maharashtra . . . 4100 1144 1200 480
122 Manipur . . . N.A 100 20
13. Meghalaya . N.A. . 100 12
14. Nag:land . . . . N.A. o 35

.

15. Orissa . . . . 3600 1326 8oo 340
16. Punjab . . . . . 2480 2254 50 28
17. Rajasthan . . . . . 3150 1385 400 ) 310
18. Sikkim . . . . . . . . 20 10
19. TamilNadu . . . . . 1€10 11576 G0 700
20. Tripura . . . . N.A. .. 107 26
21. Uttar Pradesh . . . 11200 5502 12C0 “5u
22. West Bengal . . . . . 2310 1406 1300 €00

TOTAL STATES . . . . 56519 24988 15000 74625

UNION TERRITORIES . . . N.A. 10 200 42.0
ALLINDIA . . .o 56519 24998 15200 75045
or say . . . . . 56519 25000 15000  7500.0

N.A. Not Available.

*Figures giverd ‘n this statament Yave ban est'meted an il e besie of evailzsble irfamztion
and are provisicnal. Tlese irdiczte tke rat injpeton patentiz! acztod efter allcw'rg fer shyrige
on account of dupreciaticn due to surfece water strivctures like tex ks, ere. beccmirg daelict e to
siltation, Lreaching, eic. :





